IN THE HIGH COURT OF

06.09.2025

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :06-09-2025
Date

72255/2025/06.09.2025 gié;;524 ;ggiiiﬁgiA GENERAL ggder btd. 2025-09- %g%gigION
~ BENCH-1)

72266/2025(06.09.2025 ?gégg;2025 T K NAYAK GENERAL gfder btd. 9999-12-
”72137/2025 06.09.2025 ??525;625 RR NAYAK c.o. ggder btd. 2025-09-
”72138/2025 06.09.2025 ?3@53£025 R SETHI c.o. ggURT NO. gzder btd. 2025-09- lpp1p
7214072025 |06.09. 2025 25253;025 R SETHI c.o. igURT NO. gzder btd. 202509~ lpppp 4
:72141/2025 06.09.2025 23?53;025 R SETHI c.o. igURT NO. gzder btd. 2025-09-

72142/2025(06.09.2025 22253;025 J BEHERA c.o. igURT NO. ggder btd. 2025-09= lpppp o
”72143/2025 06.09.2025 2;2?3;025 R SETHI c.o. igURT NO. ggder btd. 2025-09-
”72144/2025 06.09.2025 2;253;025 S SAMAL c.o. gOURT NO. ggder btd. 2025-09= lpppp 5
”72146/2025 06.09.2025 22?53;025 DP DASH c.o. gOURT NO. ggder btd. 2025-09= lpppp 5
-72147/2025 06.09.2025 ?§i§35025 HK MOHANTA  |C.O. gOURT NO. ggder btd. 2025-09- |pp1p 4
”72148/2025 06.09.2025 2?253;025 S BARIK c.o. gOURT NO. 8§der ptd. 2025-09-
”72149/2025 06.09.2025 §§g§52524 SK NAYAK C.0. SOURT NO. ggder btd. 2024-09-
7215072025 06. 09. 2025 ?g?éggg4 AK NAYAK c.o. SOURT NO. ggder btd. 202509~ lpppp o




' ABLAPL- COURT NO. |order Dtd. 2025-09-
72151/202506.09.2025 |00 |PN NAYAK 5 03 BATL-2
' ABLAPL- COURT NO. |order Dtd. 2025-09-
72153/202506.09.2025 [ o0 o |SR MOHAPATRA 5 03
' ABLAPI,- COURT NO. |order Dtd. 2025-09-
72154/202506.09.2025 (200 |SK SUNDARA 5 03
' ABLAPI,- COURT NO. |order Dtd. 2025-09-
72155/202506.09.2025 [ 0070 IS MOHANTY 5 03 BATL-1
' ABLAPI,- COURT NO. |order Dtd. 2025-09-
72156/202506.09.2025 (o2 o0 |AK RANA ) 03
' ABLAPL- COURT NO. |order Dtd. 2025-09-
72158/2025/06.09.2025 9893/2025 M MOHANTY 5 03 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72159/202506.09.2025 (g o |PK ROUTRAY T 03 BATL-1
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72160/202506.09.2025 |00 0 IS SAMAL g 03
' ABLAPL- KAMALAKANTA COURT NO. |Oorder Dtd. 2025-09-
72161/2025(06.09.2025 (T St n T e 03 BATL-1
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72162/202506.09.2025 | 7000000 |SP SAMANTA T 03 BATL-2
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72163/2025(06.09.2025 (7 00" o |PN NAYAK e 03
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72165/2025(06.09.2025 P00 [PK MISHRA T 03
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72166/202506.09.2025 002000 o [AK SAHOO T 03
ABLAPL- ASHIS KUMAR COURT NO. |Order Dtd. 2025-09-
72167/202506.09.2025 (o' o0 o [ Don g 03
ABLAPL- JYOTTKANTA COURT NO. |Order Dtd. 2025-09-
72168/2025106.09.2025 | g/ 5055 |MARAPATRA 17 03
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72169/202506.09.2025 [ 7700 |J KAMILA L 05
' ABLAPL- COURT NO. |Order Dtd. 2025-09-
72170/2025/06.09.2025 9952 /2025 AK SAHOO 17 02 BAIL-1
' ABLAPL- COURT NO. |order Dtd. 2025-09-
72171/2025/06.09.2025 10008/2025 JR BISWAL 17 02
' ABLAPL- COURT NO. |order Dtd. 2025-09-
72172/2025/06.09.2025 8037/2025 JR BISWAL 17 02
CRLMC- COURT NO. |order Dtd. 2025-09- |CRIMINAL
72173/202506.09.2025 | J10 00 o |S.N.MISHRA T 03 MrsC
CRLA- COURT NO. |order Dtd. 9999-12-
72174/202506.09.2025 | 77" |P.MUDULI 5 oD 3
[72176/2025(06.09.2025 [CRLREV-  |A.MOHANTY COURT NO. [0rder Dtd. 2025-09-




1480/2025 2 OLD 02
TRPCRL- COURT NO. |order Dtd. 2025-09-
72178/2025/06.09.2025 33/2025 .K.NATH 5 OLD 03
' TRPCRL- COURT NO. |order Dtd. 2025-09-
72179/2025/06.09.2025 33/2025 .BEHERA 5 oLD 03
' TRPCRIL- COURT NO. |order Dtd. 2025-09-
72180/2025(06.09.2025 |0 S .BEHERA > onb oa
' TRPCRIL- COURT NO. |order Dtd. 2025-09-
72181/2025(06.09.2025 |- S0 .BEHERA > onb oa
' RPFAM- COURT NO. |order Dtd. 2025-10-
72182/2025(06.09.2025 |- to .K.MOHANTY 3 b
' FAO- COURT NO. |order Dtd. 2025-10-
72183/2025/06.09.2025 936/2025 .BEHERA 6 14
FAO- COURT NO. |Order Dtd. 2025-09- [1S5C-
72184/2025(06.09.2025 .PATTANATK - [Jraer : APPEAL
380/2025 6 03
SEC.
FAO- COURT NO. Order Dtd. 2025-09- |15C:
72185/2025(06.09.2025 .K.SATAPATHY . € . APPEAL
380/2025 6 03
SEC.
FAO- COURT NO. Order Dtd. 2025-09- [1SC:
72186/2025(06.09.2025 .N.SETHI . . APPEAL
384/2025 6 03
SEC.
FAO- COURT NO. |Order Dtd. 2025-09- [LS5C-
72187/2025(06.09.2025 .K.SATAPATHY - [Jraer : APPEAL
384/2025 6 03
SEC.
FAO- COURT NO. Order Dtd. 2025-09- |[1SC:
72188/2025(06.09.2025 .K.SATAPATHY . . APPEAL
381/2025 6 03
SEC.
' CONTC- COURT NO. |order Dtd. 2025-10-
72190/202506.09.2025 2000 .R.PRADHAN i o8
FAO- COURT NO. Order Dtd. 2025-09- 15C:
72192/2025/06.09.2025 .MAHATLT - [Jraer : APPEAL
391/2025 12 03
SEC.
CRLMP- COURT NO. |Order Dtd. 2025-10- |WRIT
72194/2025(06.09.2025 | S0 . .K.MISHRA 3 3 R ANCH-
CRLMP- COURT NO. Order Dtd. 2025-09-
72195/2025(06.09.2025 | 00 .C.DAS 3 03
CRLMP- COURT NO. Order Dtd. 2025-09-
72197/2025(06.09.2025 7000 . .K.MISHRA 3 03
' CRLA- COURT NO. |order Dtd. 9999-12- |CRIMINAL
72198/2025(06.09.2025 |/ . [B.DAS 5 31 i
' CRLA- COURT NO. |order Dtd. 9999-12-
72199/2025/06.09.2025 929/2025 . SUNDARA 5 11
' TRP (C) - COURT NO. |order Dtd. 2025-09-
72200/2025(06.09.2025 |; o0, .BASU 5 03
' TRP (C) - COURT NO. |order Dtd. 2025-10-
72201/202506.09.2025 00000 .K.BARIK e o
RPFAM- COURT NO. |Oorder Dtd. 2025-10-
72203/2025(06.09.2025 |7 00 .B.MALLICK i -




RPFAM- COURT NO. |Order Dtd. 2025-10-
72204/2025|06.09.2025 90/2025 A.P.SAHOO 16 57

RPFAM- COURT NO. [Order Dtd. 2025-10-
72206/2025|06.09.2025 233/2025 P.K.NAYAK 16 57

CRLMC- COURT NO. |Order Dtd. 2025-08-
72207/2025|06.09.2025 3297/2025 R.MISRA > OLD 2

CRLMC- COURT NO. |Order Dtd. 9999-12-
72208/2025|06.09.2025 3359/2025 P.K.DASH > OLD 31

CRLMC- COURT NO. |Order Dtd. 2025-09-
72210/2025|06.09.2025 3414/2025 M.MOHANTY > OLD 03

CRLMC- COURT NO. |Order Dtd. 2025-09-
72211/2025|06.09.2025 3406/2025 A.K.RANA > OLD 03

CRLMC- COURT NO. Order Dtd. 2025-09- |CRIMINAL
72212/2025/06.09.2025 3402/2025 M.NANDY 5 OLD 03 MISC

CRLMC- COURT NO. [Order Dtd. 2025-09-
72214/2025(06.09.2025 3380/2025 S.NAYAK 2 OLD 02

CRLMC- COURT NO. |Order Dtd. 2025-09-
72215/2025|06.09.2025 3415/2025 B.R.SENAPATI > OLD 02

MACA- COURT NO. |Order Dtd. 2025-09-
72217/2025(06.09.2025 747/2025 |B-MAHALI 2 OLD 02

WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72219/2025|06.09.2025 24030/2025 P.K.MOHANTY > OLD 04 BRANCH-1

ABLAPL- COURT NO. |Order Dtd. 2025-10-
72231/2025(06.09.2025 10005/2025 B.SINGH 17 28

ABLAPL- COURT NO. |Order Dtd. 2025-09-
72233/2025|06.09.2025 10001/2025 B.SINGH 17 03 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2025-09-
72235/2025|06.09.2025 10000/2025 B.SINGH 17 03 BAIL-1

WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72236/2025|06.09.2025 24242/2025 K. C. MAJHI 17 03 BRANCH-2

CRLMP- COURT NO. |[Order Dtd. 2025-09-
72237/2025|06.09.2025 988/2025 B.SINGH 17 03

CRLA- COURT NO. |[Order Dtd. 2025-09-
72239/2025|06.09.2025 574/2025 B.SINGH 19 03

WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72240/2025|06.09.2025 24243/2025 K. C. MAJHI 17 03 BRANCH-8

WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72241/2025|06.09.2025 1459/2025 DILLIP SAMAL 17 01 BRANCH-5

WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72242/2025106.09.2025 |, 5 0 hgy5 K- C. MAJHI 17 03 BRANCH-2

WP (C) - COURT NO. |[Order Dtd. 2025-09-
72245/2025|06.09.2025 24087/2025 K. C. MAJHI 17 03

WRIT

WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH

72246/2025|06.09.2025 13239/2025 B. BARIK 17 03 (DIVISION
BENCH-3)

BLAPL- COURT NO. |Order Dtd. 2025-09-

72247/2025|06.09.2025 5237/2025 A. K. BEHERA 17 03




WP (C) - COURT NO. |Order Dtd. 2025-09-
72249/2025(06.09.2025 |7/ C)7 ls.M. SINGH - -
WP (C) - COURT NO. |Order Dtd. 2025-09-
72250/202506.09.2025 |7 \T)7 ls.M. STNGH - o
WP (C) - COURT NO. |Order Dtd. 2025-09-
72251/2025(06.09.2025 100007 /P, K. BARIK - o
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72252/202506.09.2025 |,/ 77 ls.M. SINGH - o rvTSTON
BENCH-2)
WRIT
WP (C) - RASHMIPRAVA COURT NO. |Order Dtd. 2025-09- |BRANCH
72253/2025106.09.2025 |/ 040/5025 |pas 3 03 (DIVISION
BENCH-1)
BLAPL- COURT NO. |Order Dtd. 2025-09-
72254/202506.09.2025  3.5007  R. R. NAVAK : o BATL-2
WP (C) - N. K. COURT NO. |Order Dtd. 2025-09- |WRIT
72256/202506.09.2025 20868/2025 |SATAPATHY 3 03 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2025-09-
72257/2025(06.09.2025 o ()7 B, K. PANDA - o
CHIEF
WP (C) - . .|lorder ptd. 5000-01- WRIT
72258/202506.09.2025  h= 107 Ip K sanv JUSTICE'S | 7 N ANCH ]
COURT
CHIEF
72259/2025(06.09.2025 |"E{(C)~ B. BEHERA JUSTICE's [0rder btd. 2025-09-
20619/2025 04
COURT
CHIEF
CRLMP- JYOTISH ' Order Dtd. 2025-09-
72260/2025(06.09.2025 |- NPC o SE JusTICE'S [0
COURT
CHIEF
72261/2025(06.09.2025 |"E(C) S K SAHU JUSTICE's [0rder btd. 2025-09
23159/2025 04
COURT
CHIEF
WP (C) - . |order ptd. 2025-09- WRIT
72262/202506.09.2025 oo 107 Ik, C. MAJHI JusTICE'S | o eHoD
COURT
CHIEF
72264/2025(06.09.2025 |"E{C)~ T K NAYAK JUSTICE'g |Order Dtd. 2025-09-
21789/2025 04
COURT
CHIEF
CRLMC- S. R. | o Order Dtd. 2025-09-
72265/2025(06.09.2025 |5 000 o0 B JUSTICE'S | 2
COURT
CHIEF
72267/2025(06.09.2025 |WE{C)~ K. C. MAJHI JusTICE's Order Dtd. 2025-09-
24104/2025 03
COURT
CHIEF
72268/2025(06.09.2025  |CRLMCT A. MOHANTY JusTICE's Order Dtd. 2025-09- |CRIMINAL
2526/2025 03 MISC
COURT
[72269/2025(06.09.2025  |wp (C) - K. C. MAJHI CHIEF Order Dtd. 2025-09-




24200/2025 JUSTICE'S |03
COURT
CRLMC- COURT NO. |Order Dtd. 2025-09- |CRIMINAL
72270/2025/06.09.2025 | 2070 o K. C. SWAIN 5 OLD 16 MIse
WP (C) - COURT NO. |Order Dtd. 2025-09-
72271/2025/06.09.2025 |5, 00 o050 (K. C. MAJHI 5 oLD 03
CRLMC- ATMAJIT COURT NO. |Order Dtd. 2025-09-
72272/2025106.09.2025 )01 /5005 |MANMITH DAS 2 OLD 02
WP (C) - COURT NO. |0rder Dtd. 2025-09- |WRIT
72273/2025/06.09.2025 |5, 270 00,0 [B. RATH 5 OLD 03 BRANCH-4
CRLMC- AMLAN SHAKTI COURT NO. |Order Dtd. 2025-09-
72274/2025/06.09.2025 [ oo (D 5 oLD 03
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72275/2025/06.09.2025 |, 220 o 0oc [B. RATH 5 OLD 03 (DTVISION
BENCH-1)
CRLMC- AMLAN SHAKTI COURT NO. |Order Dtd. 2025-09-
72276/2025/06.09.2025 |20 oo (Lo > onp 03
ABLAPL- SANTOSH KUMAR COURT NO. |Order Dtd. 2025-09-
712277/2025106.09.2025 |1 6755025 [MARANTY ¢ 2 OLD 03
WP (C) - COURT NO. |0rder Dtd. 2025-09- |WRIT
72278/2025/06.09.2025 |, o0 5050 (S, R. SWAIN 5 OLD 03 BRANCH-6
CHIEF
72279/2025(06.09.2025 we (C) - T K NAYAK JusTICE'g |Order Ptd. 5000-01-
13529/2025 01
COURT
WP (C) - CHIEE Order Dtd. 2025-09- giiECH
72280/202506.09.2025 1o =0 [P. BEHERA ggSE$CE Slo3 (DTVISTON
BENCH-3)
ABLAPL- COURT NO. |Order Dtd. 2025-10-
72281/2025/06.09.2025 (S0 o [A. K. MOHANTY 17 g
WP (C) - COURT NO. |0rder Dtd. 2025-09- |WRIT
72282/2025/06.09.2025 |, o 0 o0 ¢ (Y. DAS 3 oD 23 BRANCH-1
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72283/2025/06.09.2025  [Jo/'o 50 . |SARAT DASH 3 OLD 02
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-10- |BRANCH
72284/2025/06.09.2025 |10 00, M. PANDA c 1: (DIVISION
BENCH-2)
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72285/202506.09.2025 | " o |SARAT DASH c 02 BATL-1
WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT
72287/2025/06.09.2025 |7 oo 00,0 (D K JENA 5> OLD 23 BRANCH-S
WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT
72288/2025/06.09.2025 ooy 00,0 (S. PATRA 5 OLD 03 BRANCH-7




WP (C) -

COURT

NO.

Order

Dtd.

2025-09-

WRIT

72290/2025(06.09.2025 |7 )7 7. BEHERA coomr o mRIT
72291/2025(06.09.2025 2532553 A K BEHERA gogig NO. gzder btd. 2025-09= lpp1p 5
72292/202506.09.2025 ggég;;ZOZS P. RATH COURT MO 2§der Dtd. 2025-10- uRIT
72294/2025(06.09.2025 (3:?74%024 gig?; ns SOURT NO. gll:der Dtd. 9999-12- Zcil;;bE/liEAL
72295/2025(06.09.2025 ?332535025 SARAT DASH iSURT NO. ggder btd. 2025-10~ lpp1p 4
72296/2025(06.09.2025 ?2522;2025 D. SWAIN igURT NO. gider Dtd. 2025-10- gEiECH—4
72297/2025 |06.09.2025 ?§g§535025 Eiii?NT KUMAR | ggURT NO. ggder Dtd. 2025-09-
72298/2025|06.09.2025 25252;2025 P. N. NAYAK COURT NO. |Order Dtd. 2025-09- |WRI%
72301/2025(06.09.2025 gf;g;;ZOZS A. MOHANTY ggURT NO. ggder btd. 2025-09-
72303/2025/06.09.2025 ?gég;;2025 P. PANDA COURT NO. [Order Dtd. 2025-09-
72305/2025 06.09.2025 ?]35353;025 éitLJiN SHAKTT ZOURT NO. ggder Dtd. 2025-09-
72306/2025(06.09.2025 2?52%;2025 H. K. MOHANTA ZOURT NO. ggder ptd. 2025-09- giiECH—2
72307/202506.09.2025 222252525 éigiN SHAKTI EOURT NO. ggder Dtd. 2025-09- BATL—1
72309/2025(06.09.2025 323352525 ;igigig KUMAR gSURT NO. ?;der Dtd. 2025-07-
72311/2025(06.09.2025 2?2252525 P. K. BEHERA i?URT NO. ggder btd. 2025-09-
72313/202506.09.2025 322235025 giigﬂiﬁH iSURT NO. ggder Dtd. 2025-09-
72320/2025/06.09.2025 ?§{§§}2oz5 s MALLICK SSURT NO. ggder Dtd. 2025-09-
72322/2025(06.09.2025 ?5{2;;2025 R K SAHU iSURT NO. 8§der btd. 2025-09-




WP (C) - COURT NO. Order Dtd. 2025-09-
72323/2025(06.09.2025 |1, " . |S BARIK o 03
WP (C) - COURT NO. Order Dtd. 2025-09-
72324/2025(06.09.2025 |72 o" oo |S MALLIK e 03
WP (C) - COURT NO. Order Dtd. 2025-09-
72326/2025(06.09.2025 7o 00" oo |S MALLIK e 03
WP (C) - COURT NO. Order Dtd. 2025-09-
72328/2025(06.09.2025 |12 o0" oo |S MALLIK o 03
WP (C) - COURT NO. Order Dtd. 2025-09-
72330/2025(06.09.2025 1o o0" oo |S MALLIK e 03
WP (C) - COURT NO. |Order Dtd. 2025-09-
72333/2025(06.09.2025 70007 R K SAHU e 03
WP (C) - N. K. COURT NO. |Order Dtd. 2025-09-
72334/2025106.09.2025 1,504 /5025 |SATAPATHY 17 03
oJc- COURT NO. Order Dtd. 2025-09- |[WRIT
72339/202506.09.2025 |5 0 oo B R SENAPATI e o R ANCH-8
MACA- COURT NO. |Order Dtd. 2025-09- [LS5C-
72340/2025(06.09.2025 B MAHALT - [Jraer : APPEAL
932/2005 17 04
SEC.
MACA- COURT NO. Order Dtd. 2025-09- 15C:
72341/2025(06.09.2025 B MAHALT . € . APPEAL
933/2005 17 04
SEC.
MACA- COURT NO. Order Dtd. 2025-09- [1SC:
72342/2025(06.09.2025 B MAHALT . : APPEAL
934/2005 17 04
SEC.
WP (C) - COURT NO. |order Dtd. 2025-09-
72343/2025(06.09.2025 |7, o0 o T SWAIN o oa
WP (C) - AJAYA KUMAR COURT NO. Order Dtd. 2025-09- |WRIT
72344/2025106.09.2025 |, 05025 [pRADHAN 17 04 BRANCH-5
WP (C) - COURT NO. Order Dtd. 9999-12-
72345/2025(06.09.2025 7o 7" . [R K BEHERA o5 "
WP (C) - COURT NO. Order Dtd. 2025-09-
72346/2025(06.09.2025 |7oo0 N K ROUT o5 oa
ABLAPIL- COURT NO. Order Dtd. 2025-10-
72347/2025(06.09.2025 7 00 LT R DAS T 55
ABLAPI,- COURT NO. Order Dtd. 2025-09-
72348/2025(06.09.2025 [/ o T R DAS L 03
ABLAPIL- COURT NO. Order Dtd. 2025-09-
72349/2025(06.09.2025 (oo . T R DAS o 03




ABLAPL- COURT NO. |Order Dtd. 2025-09-
72350/202506.09.2025 0270 o |IT R DAS T o BAIL-2
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72351/202506.09.2025 |5~ 0, |S K SUNDARA oe 0 (DTVISTON
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 2025-09-
72352/202506.09.2025 |7 0" M R ROUTRAY g oa
WP (C) - COURT NO. Order Dtd. 2025-09- |[WRIT
72353/2025106.09.2025 |, 15, ngp5 (S K RATH 5 04 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2025-09- |[WRIT
72356/202506.09.2025 |5, 2.0 |D NAYAK g 05 R ANCH-3
TRP (C) - COURT NO. Order Dtd. 2025-09-
72357/2025(06.09.2025 |00 S00 . |A. K. MISHRA os o4
ABLAPL- K. C. COURT NO. [0rder Dtd. 2025-09-
72362/2025106.09.2025 8713/2025 |TRIPATHY 25 02
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72363/202506.09.2025 (o077 o [ANITA SAHOO g ou
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72364/2025(06.09.2025 ([ o |A. K. BEHERA o5 03
WP (C) - COURT NO. Order Dtd. 9999-12- [WRIT
72365/202506.09.2025 |cooc 00 o M R SAHOO 5 oLD 1 ERANCH-S
ABLAPL- COURT NO. [0Order Dtd. 2025-09-
72366/202506.09.2025 | 700"0"0  [BIKRAM ROUT T oa
ABLAPL- COURT NO. [0rder Dtd. 2025-09-
72367/202506.09.2025 7020 A, MOHANTY e oa
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72368/202506.09.2025 |70 0 o CIC. R. KAR g oa
WP (C) - COURT NO. [0Order Dtd. 2025-09-
72369/202506.09.2025 |7l oo |B RANA L oa
ABLAPL- COURT NO. [0rder Dtd. 2025-09-
72370/202506.09.2025 | w7 P. K. DASH T o4
WRIT
WP (C) - BYOMAKESH COURT NO. Order Dtd. 2025-09- |BRANCH
72371/2025106.09.2025 23475/2025 |TRIPATHY 17 04 (DIVISION
BENCH-3)
ABLAPL- SRINIBASH COURT NO. |Order Dtd. 2025-09-
72372/2025106.09.2025 15556 /2025 MOHANTY 17 04
[72373/2025[06.09.2025  |wp (C) - P K JENA COURT NO. |Order Dtd. 2025-09-




20475/2025 17 04
72374/202506.09.2025 ?]38253;025 él\vgiiﬁ KUMAR §C7)URT NO. gider Dtd. 2025-09-
72375/2025(06.09.2025 |10 157 s K PARIDA SOURT NO- order Drd. 3993-d2 (R s
72376/2025(06.09.2025 ??gég?;OZS P. K. JENA ggURT NO. gzder ptd. 2025-09-
72377/2025(06.09.2025 ?fégé;2025 S K RATH SgURT NO. gzder btd. 2025-09-
72378/2025(06.09.2025 ?§82§32025 S. CHOUDHURY ggURT NO. gzder btd. 202509~ lpppp 4
72379/2025/06.09.2025 ?§3253;025 A. K. BEHERA iSURT NO. ggder ptd. 2025-10- |pary
72380/2025(06.09.2025 |77 %) s K RaTH COURT NO. Drder Drd. 2025209 AL i1
72381/2025(06.09.2025 ?§3§§35025 S. CHOUDHURY iSURT NO. 8Zder btd. 2025-09-
72382/202506.09.2025  P°SC)°  ls k Rata COURT NO. Jorder Drd. 202509 R e
72383/2025(06.09.2025 ?§g§§35025 P. K. BARIK fSURT NO. gzder btd. 202509~ lpppp 4
72384/2025(06.09.2025 ?§§8$;2025 S K RATH gSURT NO. gzder btd. 2025-09- giiECH—Z
72385/2025(06.09.2025 ?§g§535025 P. K. JENA gSURT NO. Sgder btd. 2025-10- lpp1p 4
WRIT
72386/2025(06.09.2025 ?5;8;;2025 S K RATH gSURT NO. ?i?gigION
BENCH-1)
72387/2025(06.09.2025 ?§82535025 DILLIP SAMAL i?URT NO. gzder btd. 2025-09-
72388/2025(06.09.2025 25{32;2025 S K RATH iSURT NO. gzder btd. 2025-09-
72389/2025(06.09.2025 gSé§>5009 MR.D.C.SWAIN SSURT NO. gzder ptd. 2025-09- gii;CH_8
72390/2025(06.09.2025 522235024 R C MUDULI ggURT NO. gfder btd. 9999-12-




CONTC- COURT NO. |Order Dtd. 2025-09-
72391/2025(06.09.2025 3999/2025 S K SAMAL o5 04 CONTEMPT
CONTC- RAMA KRISHNA COURT NO. |Order Dtd. 2025-09-
72392/2025|06.09.2025 4041/2025 |BISOT o5 04 CONTEMPT
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72393/2025(06.09.2025 10425/2021 B DAS o5 05 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-09- [WRIT
72394/202506.09.2025 6215/2023 D K BEHERA o5 03 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-09- [WRIT
72395/202506.09.2025 6215/2023 D K BEHERA o5 03 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72396/2025(06.09.2025 17395/2022 P K JENA o5 20 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2025-08- [WRIT
72402/2025/06.09.2025 | 5,0 54,, (A K PANDA 5 20 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2025-08- [WRIT
72403/2025/06.09.2025 |, ) g5, (R K PANDA 5 20 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025-08- WRIT
72405/2025/06.09.2025 S o045, R K PANDA 5 20 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72406/2025|06.09.2025 4924/2024 A K PANDA o5 20 BRANCH- 4
WP (C) - COURT NO. WRIT
72409/202506.09.2025 4889/2024 A K PANDA 5 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72412/2025|06.09.2025 4879/2024 A K PANDA o5 20 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2025-08- [WRIT
72414/2025/06.09.2025 | o5 50,, |A K PANDA 5 20 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72415/2025/06.09.2025 |, .Y 50,, |A K PANDA 5 20 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72416/2025/06.09.2025 |, " 4,5, |A K PANDA 5 20 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72417/2025/06.09.2025 |0 50,5, A K PANDA 5 20 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72418/2025/06.09.2025 4705/2024 P K PANDA 5 20 BRANCH-1
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72419/202506.09.2025 9999/2025 P BEURA o5 03
ABLAPL- CHITTA RANJAN COURT NO. |Order Dtd. 2025-10-
72420/202506.09.2025 10047/2025 |SAHU 17 29
ABLAPL- PRADIPTA COURT NO. |Order Dtd. 2025-09-
72421/2025|06.09.2025 10050/2025 BEURA 17 04 BAIL-2
WA- COURT NO. |Order Dtd. 2025-08- [WRIT
72422/2025/06.09.2025 1194/2022 |F K JENA 17 5 APPEAL




ABLAPL- MRUTYUNJAYA COURT NO. |Order Dtd. 2025-09-
72423/2025(06.09.2025 10056/2025 [MOHANTY 17 04

ABLAPL- COURT NO. |Order Dtd. 2025-09-
72424/2025106.09.2025 10054/2025 P.PANDA 17 04

ABLAPL- COURT NO. |Order Dtd. 2025-09-
72425/2025106.09.2025 10053/2025 A.DAS 17 04

WA- COURT NO. |Order Dtd. 2025-08- |WRIT
72426/2025106.09.2025 1913/2023 S DHIR 17 ot APPEAL

ABLAPL- COURT NO. |Order Dtd. 2025-09-
72427/2025106.09.2025 10099/2025 D SAMAL 17 04 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2025-10-
72428/2025106.09.2025 10052/2025 P.K.PANI 17 29 BAIL-1

ABLAPL- AKSHAYA KUMAR COURT NO. |Order Dtd. 2025-09-
72429/2025|06.09.2025 10098/2025 BISOT C 17 04

ABLAPL- COURT NO. [0rder Dtd. 2025-09-
72430/2025(06.09.2025 10096/2025 RC ROUT 17 04 BAIL-1

ABLAPL- PRADEEP COURT NO. |Order Dtd. 2025-09-
72431/2025|06.09.2025 10049/2025 BEHERA 17 04 BAIL-2

WA- COURT NO. |Order Dtd. 2025-08- |WRIT
72432/2025106.09.2025 2878/2023 D.K. DEHURY 17 o5 APPEAL

ABLAPL- COURT NO. |Order Dtd. 2025-09-
72433/2025|06.09.2025 10089/2025 G ROUT 17 04 BAIL-1

ABLAPL- BYOMAKESH COURT NO. [0rder Dtd. 2025-09-
72434/2025/06.09.2025 10086/2025 |[TRIPATHY 17 04

ABLAPL- COURT NO. [Order Dtd. 2025-09-
72435/2025|06.09.2025 10083/2025 M MOHANTY 17 04 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2025-09-
72436/2025(06.09.2025 10078/2025 MR SAHOO 17 04

WA- COURT NO. |Order Dtd. 2025-08- |WRIT
72437/2025106.09.2025 2923/2023 D.K. DEHURY 17 o5 APPEAL

ABLAPL- MITU KUMAR COURT NO. |Order Dtd. 2025-09-
72438/2025106.09.2025 10076/2025 BISWAL 17 04 BAIL-1

ABLAPL- RAJENDRA KU. COURT NO. |Order Dtd. 2025-09-
72439/2025106.09.2025 10039/2025 BARTK 17 04 BAIL-2

WA- COURT NO. |Order Dtd. 2025-08- |WRIT
72440/2025/06.09.2025 2924/2023 D.K. DEHURY 17 5 APPEAL

ABLAPL- COURT NO. |Order Dtd. 2025-10-
72442/2025/06.09.2025 10036/2025 S.PASAGAL 17 8 BAIL-1

ABLAPL- COURT NO. [Order Dtd. 2025-09-
72443/2025/06.09.2025 10075/2025 AK SWAIN 17 04 BAIL-1

WA- COURT NO. |Order Dtd. 2025-08- |WRIT
72444/2025/06.09.2025 2926/2023 D.K. DEHURY 17 o5 APPEAL




ABLAPL- COURT NO. |Order Dtd. 2025-09-
72446/202506.09.2025 |00 M PADHY T o4 BATL-1
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72447/2025|06.09.2025 10032/2025 M.K.MOHAPATRA 17 04 BAIL-2
ABLAPL- MITU KUMAR COURT NO. |Order Dtd. 2025-10-
72448/202506.09.2025 |00 T Tl T 55
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72449/2025/06.09.2025 10031 /2025 MOHAN BEHERA 17 24
WA- COURT NO. |Order Dtd. 2025-08- [WRIT
72450/202506.09.2025 5927/2023 |D-K. DEHURY 17 5 APPEAL
ABLAPL- COURT NO. [Order Dtd. 2025-09-
72451/202506.09.2025 |00 |G ROUT T oa
ABLAPL- COURT NO. [Order Dtd. 2025-09-
72452/2025|06.09.2025 10030/2025 MOHAN BEHERA 17 04 BAIL-1
WA- COURT NO. [Order Dtd. 2025-08- |WRIT
72453/202506.09.2025 |75 0., M R ROUTRAY L o PPEAL
ABLAPL- COURT NO. |[Order Dtd. 2025-09-
72454/202506.09.2025 | 0T (B SINGH T oa BAIL-1
ABLAPL- COURT NO. [Order Dtd. 2025-09-
72455/2025(06.09.2025 7 40 o |GANESH SAHOO e 03 BAIL-1
ABLAPL- MITU KUMAR COURT NO. |[Order Dtd. 2025-09-
72456/202506.09.2025 10065/2025 |BISWAL 17 04
ABLAPL- MITU KUMAR COURT NO. |[Order Dtd. 2025-09-
72457/202506.09.2025 |70 T o [Tl T ou BAIL-1
ABLAPL- COURT NO. |[Order Dtd. 2025-09-
72458/202506.09.2025 [0 o0 o |GAGAN ROUT g 20 BAIL-1
ABLAPL- COURT NO. |[Order Dtd. 2025-09-
72459/202506.09.2025 | 7070 o C|RK BARIK o oa
ABLAPL- COURT NO. Order Dtd. 2025-09-
72460/2025106.09.2025 (o000 |P.K.PANI o oa
ABLAPL- COURT NO. [Order Dtd. 2025-09-
72461/202506.09.2025 | T (B SINGH g o4
ABLAPL- COURT NO. [Order Dtd. 2025-09-
72463/202506.09.2025 (g0 00 IS SAHOO T 0o BATL-1
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72464/202506.09.2025 ;2 007 0|3 R DAS 50 o (DTVISTON
BENCH-1)
WRIT
WP (C) - COURT NO. Order Dtd. 2025-09- |BRANCH
72465/202506.09.2025 |Zooc 00 o |3 R DAS 3 oLn o4 (DTVISTON
BENCH-1)
ABLAPL- COURT NO. [Order Dtd. 2025-10-
72466/202506.09.2025 (G000 o IS SAHOO T o8
|72467/2025(06.09.2025 |ABLAPL-  |P.K.PANI COURT NO. |Order Dtd. 2025-09-




9945/2025 17 04
WP (C) - COURT NO. |Order Dtd. 2018-07-
72468/2025(06.09.2025 |go 0 o T R DAS o oe
ABLAPL- COURT NO. |order Dtd. 2025-09-
72470/202506.09.2025 |0 . |SARADA NAYAK e o BAIL-1
WRIT
CHIEF
WP (C) - .. lorder Dtd. 2025-09- |[BRANCH
72471/2025/06.09.2025 99934/2020 J R DAS ggSE$CE S 24 (DIVISION
BENCH-2)
CHIEF
72472/202506.09.2025 |AELAPL- J KAMILA JusTICE's Order Dtd. 2025-09-
9734/2025 04
COURT
CHIEF
72473/2025(06.09.2025 258?5;525 P K LENKA JUSTICE'S gzder ptd. 2025-09-
COURT
ABLAPI- COURT NO. Order Dtd. 2025-08-
72474/202506.09.2025 (oS00 o |S.MOHANTY e T
WRIT
WP (C) - COURT NO. Order Dtd. 2025-09- |BRANCH
72475/202506.09.2025 |/ o200 M DAS e o (DTVTSTON
BENCH-2)
ABLAPIL- COURT NO. Order Dtd. 2025-09-
72476/202506.09.2025 (o' 0 D K JENA it 03
WRIT
WP (C) - COURT NO. Order Dtd. 2025-09- |BRANCH
72477/202506.09.2025 ;o2 . B K DAS e o4 (DTVTSTON
BENCH-2)
ABLAPL- COURT NO. |Order Dtd. 2025-08-
72478/202506.09.2025 |- >0 . |D P DASH o 0
ABLAPL- COURT NO. |Order Dtd. 2025-08-
72479/202506.09.2025 0200 A PATTANAIK o oa BATL-2
ABLAPIL- COURT NO. |Order Dtd. 2025-07-
72480/202506.09.2025 D000 A PATTANAIK o 25
ABLAPL- COURT NO. |Order Dtd. 2025-09-
72481/202506.09.2025 |00 GANESH SAHOO e 03
ABLAPIL- COURT NO. |Order Dtd. 2025-07-
72482/202506.09.2025 |J S0 0 . R K SATAR o bl
ABLAPL- COURT NO. |Order Dtd. 2025-07-
72483/202506.09.2025 |7 U0 . D P DASH L 1
COURT NO. |order Dtd. 2025-08- |WRIT
72484/2025(06.09.2025 |WA-32/2024|S DAS L o APPEAL
COURT NO. |order Dtd. 2025-08- |WRIT
72485/2025(06.09.2025 |WA-32/2024 |D.K. DEHURY e o DPEAL




ABLAPL-  |JADUNATH COURT NO. [0rder Dtd. 2025-09-
72488/2025/06.09.2025 19951 /2025 |pRADHAN 17 04
ABLAPL-  |JADUNATH COURT NO. [0rder Dtd. 2025-09-
72489/2025|06.09.2025 9845/2025 |PRADHAN 17 04
BLAPL- COURT NO. [order Dtd. 2025-09-
72490/2025|06.09.2025 2047/2025 M R ROUTRAY 3 OLD 2
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72494/2025(06.09.2025 20111/2020 C SAMAL 3 OLD 04 BRANCH-7
CRLA- COURT NO. |[order Dtd. 9999-12- [CRIMINAL
72495/2025(06.09.2025 1173/2023 B P TRIPATHY - 31 APPEAL
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72496/2025|06.09.2025 17272/2016 R K PATRA 5 03 BRANCH-5
W (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72497/202506.09.2025 |- 207 . |G SAHOO . 03 R ANCH-S
MR. TARUN
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72498/2025|06.09.2025 17272/2016 EigNAIK, S.N. 5 03 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2025-09-
72499/2025|06.09.2025 8077/2025 R. N. PANDA 5 03
W (C) - COURT NO. [0rder Dtd. 2025-09-
72500/202506.09.2025 |g o000 o |U. P. BAG . 03
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72501/2025|06.09.2025 1273/2019 M R BARIK 5 03 BRANCH-2
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72502/2025|06.09.2025 6639/2025 G. K. NANDA 5 03 BRANCH-1
WRIT
WP (C) - COURT NO. Order Dtd. 2025-09- [BRANCH
72503/2025|06.09.2025 21917/2025 M. N. MOHANTY 5 03 (DIVISION
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72504/2025|06.09.2025 1273/2019 B R SENAPATI 5 03 BRANCH-2
WP (C) - COURT NO. [0rder Dtd. 5000-01-
72505/2025|06.09.2025 10976/2025 R. K. BEHERA 5 01
M/S RAMESH
JCRLA- CHANDRA COURT NO. Order Dtd. 9999-12- |CRIMINAL
72506/202506.09.2025  114/5014  |uaHARANA, 9 31 APPEAL
A.K.MOHARANA
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72507/2025|06.09.2025 15909/2025 R. K. BEHERA 9 03 BRANCH-4
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72508/202506.09.2025 6089/2025 [R- K. BEHERA 9 03 BRANCH-6
[72509/2025(06.09.2025  [wp (C) - R. K. BEHERA COURT NO. [order Dtd. 2025-09- [WRIT




7075/2025 9 03 BRANCH-4
WRIT
WP (C) - COURT NO. [Order Dtd. 2025-09- |BRANCH
72510/202506.09.2025 |/, 050", [R. K. BEHERA 5 03 (DTVISTON
BENCH-1)
M/S
CRLA- MANORANJAN COURT NO. |Order Dtd. 9999-12- |CRIMINAL
72511/2025106.09.2025 341/2020 PADHY, 2 OLD 31 APPEAL
B.L.BAL
WP (C) - COURT NO. Order Dtd. 2025-09-
72512/2025(06.09.2025 18030/2025 R+ K. BEHERA 5 OLD 03
WP (C) - COURT NO. Order Dtd. 2025-09-
72513/202506.09.2025 |/ o7¢” . [R. K. BEHERA > onD 03
WP (C) - COURT NO. [Order Dtd. 2025-09- |WRIT
72514/2025(06.09.2025 |10 237 |R. K. BEHERA > oLD 03 R ANCH-
WP (C) - COURT NO. Order Dtd. 2025-09-
72515/202506.09.2025 |, 00l o [R. K. BEHERA > onb 03
WP (C) - COURT NO. [Order Dtd. 2025-09- |WRIT
72516/2025(06.09.2025 72 70" o [R. C. MUDULI 5 onD 03 ERANCH-S
WP (C) - COURT NO. [Order Dtd. 2025-09- |WRIT
72517/202506.09.2025 | o) . [R. C. MUDULI > onb 03 R ANCH-1
WP (C) - COURT NO. [0rder Dtd. 2025-09- |[WRIT
72518/2025(06.09.2025 | S-o 0 o [R. C. MUDULI 5 oL 03 R ANCH-8
WP (C) - COURT NO. [0rder Dtd. 2025-09- |WRIT
72519/2025(06.09.2025 |70 1" . |S. MALLIK > oLD 03 R ANCH-3
WP (C) - COURT NO. [0rder Dtd. 2025-09- |WRIT
72520/2025(06.09.2025 70 >0 oo |S. MALLIK > onb 03 R ANCH-3
WP (C) - COURT NO. [0rder Dtd. 2025-09- |[WRIT
72521/2025(06.09.2025 7o >0 oo |S. MALLIK > onb 03 R ANCH-3
WRIT
WP (C) - COURT NO. [0order Dtd. 2023-03- |BRANCH
72522/2025/06.09.2025 |00 . |P BEHERA > onb 25 (DTVISTON
BENCH-2)
WP (C) - COURT NO. [Order Dtd. 2025-09- |WRIT
72523/2025(06.09.2025 |70 >0 oo |S. MALLIK > onb 03 R ANCH-3
WP (C) - COURT NO. Order Dtd. 2025-09-
72524/2025(06.09.2025 |5 o0 . |S. MALLIK 5 onD 03
WP (C) - COURT NO. Order Dtd. 2025-09-
72525/202506.09.2025 |J. i o |S. MALLIK 5 onb 03
[72526/2025(06.09.2025  [WP (C) - 'S. MALLIK COURT NO. [Order Dtd. 2025-09- [WRIT




6186/2025 2 OLD 03 BRANCH
(DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72527/2025106.09.2025 6186/2025 MALLIK > OLD 03 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72528/2025/06.09.2025 6186/2025 MALLIK > OLD 03 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72529/2025/06.09.2025 6186/2025 MALLIK 5 OLD 03 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72530/2025(06.09.2025 6186/2025 MALLIK > OLD 03 (DIVISION
BENCH-2)
WP (C) - COURT NO. [0rder Dtd. 2025-08- |WRIT
72531/2025(06.09.2025 8585/2023 BEHERA > OLD 18 BRANCH-2
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72532/2025|06.09.2025 6186/2025 MALLIK 5 OLD 03 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. [0rder Dtd. 2025-09- |BRANCH
72533/2025106.09.2025 6186/2025 MALLIK > OLD 03 (DIVISION
BENCH-2)
CRLMC- COURT NO. [Order Dtd. 2025-09-
72534/2025106.09.2025 3603/2024 .D.SAHOO-A 15 17
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72535/2025106.09.2025 6186/2025 MALLIK 15 03 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72536/2025(106.09.2025 6186/2025 MALLIK 15 03 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72537/2025106.09.2025 8561/2023 BEHERA > OLD 18 BRANCH-2
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72538/2025/06.09.2025 6186/2025 MALLIK > OLD 03 (DIVISION
BENCH-2)
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH
72539/2025/06.09.2025 6186/2025 MALLIK 5 OLD 03 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72540/2025/06.09.2025 8580/2023 BEHERA 5 OLD 18 BRANCH-2
WP (C) - COURT NO. [Order Dtd. 2025-09- WRIT
72541/2025/06.09.2025 6186/2025 MALLIK 5 OLD 03 BRANCH

(DIVISION




| | BENCH-2)
WP (C) - COURT NO. Order Dtd. 5000-01- |WRIT
72542/2025/06.09.2025 8568/2023 |F BEHERA 5 OLD 01 BRANCH-2
WRIT
WP (C) - COURT NO. [Order Dtd. 2025-09- |BRANCH
72543/202506.09.2025 | S o0 . |S. MALLIK 5 oLD 03 (DTVISTON
BENCH-2)
WRIT
WP (C) - COURT NO. Order Dtd. 2025-09- |BRANCH
72544/2025/06.09.2025 6186/2025 S+ MALLIK 5 OLD 03 (DIVISION
BENCH-2)
' ARBA- COURT NO. |[0rder Dtd. 5000-01-
72547/202506.09.2025 | 0 K SAHOO 5 OLD o1 M.J.C.
WP (C) - COURT NO. Order Dtd. 5000-01- |[WRIT
72548/2025|06.09.2025  |J 0000, K SAHOO 5 oLD o1 BRANCH-4
WP (C) - COURT NO. Order Dtd. 2025-09- |[WRIT
72550/202506.09.2025 |, oo 0,0 (S. K. SINGH 5 oLD 04 BRANCH-2
CRLMC- COURT NO. [Order Dtd. 2025-09-
72551/202506.09.2025 |22, (. |P.K.MISHRA 5> oLD 03
CRLMC- COURT NO. [Order Dtd. 2025-09-
72552/202506.09.2025 |7 " o B.SINGH 5> oLD 03
WRIT
WP (C) - COURT NO. Order Dtd. 2025-09- |BRANCH
72553/202506.09.2025 oo o, o M D BISWAL 5 OLD 04 (DTVISTON
BENCH-3)
CRLMC- COURT NO. Order Dtd. 2025-09-
72554/202506.09.2025 |5 "0 o |B.B.MALLICK 5 OLD 03
CRLA- COURT NO. [Order Dtd. 9999-12-
72555/202506.09.2025 |2 " . |B.B.MALLICK 5 oLD 31
CRLA- COURT NO. [Order Dtd. 9999-12-
72556/202506.09.2025 [ . |R.K.ROUTRAY 5> oLD 31
CRLA- COURT NO. [Order Dtd. 9999-12-
72557/202506.09.2025 "o o |R.K.ROUTRAY 5 OLD 31
CRLMC- COURT NO. [Order Dtd. 2025-09-
72558/202506.09.2025 |7/ o |S.K.SUNDARA 5 oLD 03
CRLMC- COURT NO. [Order Dtd. 2025-09-
72559/202506.09.2025 | Z)= 7 o |S.K.SUNDARA 5 OLD 03
WP (C) - COURT NO. Order Dtd. 2025-09- |[WRIT
72560/2025/06.09.2025 19646/2025 |S K BEHERA 5 OLD 03 BRANCH-6
CRLMC- COURT NO. [Order Dtd. 2025-09-
72561/202506.09.2025 |5 W00, o M.DAS 5> OLD 03
' CRLMC- COURT NO. Order Dtd. 2025-09- |CRIMINAL
72562/2025/06.09.2025 3120/2025 R-K-BARIK 5 OLD 03 MISC
[72563/2025(06.09.2025 [CRLREV-  |B.B.RAY COURT NO. [0rder Dtd. 2025-09-




500/2025 | 2 OLD 03

WP (C) - COURT NO. |order Dtd. 2025-09-
72564/202506.09.2025 T 000 [P K MOHANTY 5 oLD o4
' WP (C) - COURT NO. |order Dtd. 2025-09- |WRIT
72565/2025(06.09.2025 Lo .o K PARIDA > oLD 03 R ANCHT
' ARBA- COURT NO. |order Dtd. 2025-08-
72568/202506.09.2025 S0 0 S K SAMAL c oa M.J.C.

FAO- COURT NO. Order Dtd. 2025-09- |[1SC:
72571/2025(06.09.2025 R K MOHAPATRA : : APPEAL

257/2022 6 03

SEC.

FAO- COURT NO. |Order Dtd. 2025-11- [1S5C-
72574/2025(06.09.2025 D K MOHAPATRA : : APPEAL

210/2022 23 12

SEC.

WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT
72577/2025(06.09.2025 |1 70" o |P C MOHANTY - o1 R ANCH-8

WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
72580/2025(06.09.2025 |1oo 00 oo |A K JATI o o1 R ANCH-

WP (C) - COURT NO. Order Dtd. 2025-08- |[WRIT
72583/202506.09.2025 |/ ci’, 0, |L D PANDA o 5 R ANCH-€

WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72586/2025(06.09.2025 |[c 0”0, L D PANDA b i R ANCH

WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
72587/2025(06.09.2025 1. ", L D PANDA o s R ANCH-€

WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT
72588/202506.09.2025 |g. o) 0 |C MOHANTY o3 s R ANCH-3

WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT
72591/202506.09.2025 |o o7 ., |S DASH 3 oa R ANCH-]

WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT
72592/202506.09.2025 g .o 0., R K BARIK o3 04 ERANCH-]

WP (C) - COURT NO. |order Dtd. 2025-09- |WRIT
72595/202506.09.2025 /00217, 0 /S DAS 3 oa R ANCH-2

cMP- COURT NO. Order Dtd. 2025-08- |WRIT
72597/202506.09.2025 | 'S o o000 D. SAMAL o3 bl R ANCH-S

WP (C) - COURT NO. |Order Dtd. 2025-09-
72598/202506.09.2025 |)o .0, . |PK BEHERA b o

CRLMC- PANCHANAN COURT NO. |order Dtd. 2025-09- |CRIMINAL
72599/2025106.09.2025 | o)1 /5004 |[pANTGRAHT 23 02 MISC

WP (C) - H. N. COURT NO. |order Dtd. 2025-09-
72617/2025106.09.2025 |90, )5005 |MOHAPATRA 6 15

CRLREV- COURT NO. |order Dtd. 2025-09- |CRIMINAL
72618/202506.09.2025 |0 ° . |G ROUT c o4 EEVISTON
' BLAPL- COURT NO. |order Dtd. 2025-09-
72620/202506.09.2025 |/ 0 RAKESH SAHOO c 0a




CMP- MANOJ KUMAR Order Dtd. 2025-09-
72132/2025/06.09.2025 551/2025 RANA GENERAL 03
PRAFULLA
72133/2025/06.09.2025 21\7/15;2025 CHANDRA GENERAL ggder Dtd. 2025-08-
ACHARYA
JATINDRA
72134/202506.09.2025 g?i?gg;S KUMAR GENERAL ggder Dtd. 2025-08-
MOHAPATRA
JATINDRA
72135/2025 |06.09.2025 ?gégi;zoz5 KUMAR GENERAL order Drd. 2025709 R -
MOHAPATRA
CRLMC- STBANANDA , ,
72136/2025/06.09.2025 3115/2025 |PATRA GENERAL Entire Brief
BLAPL- SAMBIT PRASAD Judgement Dtd. 2025-
72139/2025(06.09.2025 S | Shel GENERAL Jodoe BATL-2
CRLMP- AJAY KUMAR Order Dtd. 2025-07-
72145/2025(06.09.2025 |0 PSR B GENERAL o
WP (C) - RAJIV KUMAR Order Dtd. 2025-09- WRIT
72152/2025(06.09.2025 o T o feet GENERAL o N NCHLS
WP (C) - DIBYARANJAN Order Dtd. 2025-09- WRIT
72157/2025(06.09.2025 oo )T [ 2T GENERAL o R
WP (C) - DIBYARANJAN Order Dtd. 2025-09- WRIT
72164/202506.09.2025 oo L) o GENERAL o o eH4
BLAPL- PRAMOD RANJAN Order Dtd. 2025-09-
72189/2025(06.09.2025 |20 L PRy GENERAL o BATL-2
BLAPL- SAYAT KUMAR Order Dtd. 2025-09-
72191/2025(06.09.2025 |20 0 L Rl T GENERAL o BATL-1
JATINDRA
72193/2025|06.09.2025 ?2?;2016 KUMAR GENERAL Sgder Ptd. 2025-08- iiggii
MOHAPATRA
WRIT
WP (C) - SRITAM KUMAR Order Dtd. 2025-09- |BRANCH
72196/202506.09.2025 12113/2025 MOHAPATRA GENERAL 04 (DIVISION
BENCH-2)
CRLMC- NEELAM Order Dtd. 2025-08- |CRIMINAL
72202/2025(06.09.2025 | n NS e GENERAL oo e
CMP- PRASANTA , WRIT
72205/2025106.09.2025 399/2021 KUMAR PATRI GENERAL Entire Document BRANCH-?2
WP (C) - , WRIT
72209/2025106.09.2025 10466/2023 SANJAY BEHERA |GENERAL Entire Document BRANCH-7
WP (C) - PRASANTA Judgement Dtd. 2025- [WRIT
72213/2025106.09.2025 | 059y /5021 [KuMAR PATRI |CONERAL 08-22 BRANCH-4
WP (C) - SRITAM KUMAR Order Dtd. 2025-09- WRIT
72222/2025(06.09.2025 |10 00 I A GENERAL o CH




(DIVISION
BENCH-2)

WP (C) - .
72226/2025106.09.2025 16069/2005 SANJAY BEHERA |GENERAL Entire Document
72229/2025(06.09.2025 |WE(C)~ SANJAY BEHERA GENERAL Entire Order
16069/2005
72232/2025(06.09.2025 |WE{C)~ SANJAY BEHERA GENERAL Entire Order
09 14872/2013
72238/2025(06.09.2025 W (C)~ TAHALI BEHERA |GENERAL Entire Document
8140/2013
72243/2025106.09.2025 WP (C) - SANJAY BEHERA |GENERAL Entire Order
09 8140/2013
72248/2025/106.09.2025 We (C) ~ SANJAY BEHERA |GENERAL Entire Document
8140/2013
JATINDRA
72263/2025|06.09.2025 ?gégé;2021 KUMAR GENERAL order Drd. 2025709 R s
MOHAPATRA
WP (C) — DEBASISH Judgement Dtd. 2025- WRIT
72491/2025(06.09.2025 | [ (b7 R0 GENERAL Jodoe o cHoa
LAA- MANOJ KUMAR Order Dtd. 2025-08- |FIRST
72492/202506.09.2025 [ 200 o RS GENERAL o i
WP (C) - PRAHALLAD Order Dtd. 2025-09-
72546/202506.09.2025 |5 0L A |[GENERAL o
CRLREV- PRADIPTA Order Dtd. 2025-09-
72175/2025(06.09.2025 |0 PR GENERAL o
CRLREV- PRADIPTA Order Dtd. 2025-09-
72177/2025(06.09.2025 |00 PR GENERAL S
ABLAPL-
72216/2025106.09.2025 10766/2023 M DAS GENERAL BAIL-2
oJc- WRIT
72218/202506.09.2025 7750 |7 BAG GENERAL o NCH 3
CMP- WRIT
72220/2025106.09.2025 447/2022 B BEHERA GENERAL BRANCH=3
o MISC.
72221/2025106.09.2025 A K SWAIN GENERAL APPEAL
250/2017
SEC.
SA- SECOND
72223/2025106.09.2025 169/1994 P NAYAK GENERAL APPEAL
WP (C) - WRIT
72224/2025(06.09.2025 |3/ S007 A K SWAIN GENERAL o NCHLS
72225/2025106.09.2025 [0Y¢” PC MOHANTY  |GENERAL
09 16205/2001




FAO-

MISC.

72227/2025(06.09.2025 |, S0, o | P KAR GENERAL APPEAL
SEC.
.72228/2025 06.09.2025 |"E(C)- P K JENA GENERAL
V7 13228/2005
' RSA- SECOND
72230/202506.09.2025 |30 M MOHANTY GENERAL APPEAL
WP (C) - WRIT
72234/202506.09.2025 |2 207 o IN K SATPATHY |GENERAL BRANCH-2
BLAPL- Order Dtd. 2025-09-
72244/2025(06.09.2025 /000 H. K. PATRA [GENERAL 03
oMp— WRIT
72286/202506.09.2025 |"o27, 0., Y DAS GENERAL ERANCH-7
SECOND
72289/2025(06.09.2025 |SA-57/1996 L N SAHOO GENERAL APDEAL
WRIT
WP (C) - BRANCH
72293/202506.09.2025 /o072 0 |L K NAYAK GENERAL (DIVISION
BENCH)
' MATA- FIRST
72299/202506.09.2025 |, °° . |P GOUDA GENERAL APPEAL
' MATA- FIRST
72300/2025(06.09.2025 .7 . P GOUDA GENERAL APDEAL
72302/202506.09.2025  |[09¢” P N NAYAK GENERAL
V7 1686/1984
ELPET-
72304/202506.09.2025 |10 N ROUT GENERAL M.J.C.
SA- SECOND
72308/202506.09.2025 /> 00 |T K MOHANTY |GENERAL APDEAL
WRIT
WP (C) - BRANCH
72310/202506.09.2025 |)° 20 |B NAYAK GENERAL (DIVISION
BENCH)
RSA- SECOND
72312/202506.09.2025 |,V o |GC PATI GENERAL APDEAL
72314/202506.09.2025 [09¢” RUKSHANA GENERAL
-0 9724/1996
RVWPET- CIVIL
72315/202506.09.2025 |, 0000 B K SWAIN GENERAL REVISION
' RVWPET - CIVIL
72316/2025/06.09.2025 275/2012 B K SWAIN GENERAL REVISION
' RVWPET- CIVIL
72317/2025(06.09.2025 |5 /°0 T |B K SWAIN GENERAL REVISION
: SECOND
72318/2025(06.09.2025 |SA-17/1995 N MUKHT GENERAL APPEAL
WRIT
WP (C) - BRANCH
72319/202506.09.2025 | ¢ 000, |C SAHU GENERAL (DIVISION

BENCH-2)




WP (C) - WRIT
72321/2025(06.09.2025 ) 0" oIS K SAMIM GENERAL R ANCH2
1 MATA- FIRST
72325/202506.09.2025 |00, S BARIK GENERAL APPEAL
WP (C) - WRIT
72327/2025(06.09.2025 |To,oi oo [P K SAHOO GENERAL R ANCH-1
CRLMP- WRIT
72329/202506.09.2025 |70 |P K MOHANTY |GENERAL R ANCH-4
1 WRIT
WP (C) - BRANCH
72331/202506.09.2025 ). 070 o [P N NAYAK GENERAL (DTVTSTON
BENCH-1)
WP (C) - WRIT
72332/202506.09.2025 |Zo, 0 [P N NAYAK GENERAL R ANCH-S
72335/2025(06.09.2025  |A~ K K MOHANT  |GENERAL
V7 518/1982
WP (C) - WRIT
72336/2025(06.09.2025 |3, )" |S PATI GENERAL R ANCH-8
72337/2025(06.09.2025 |"E(C)- S PATI GENERAL
V7 19132/2024
WP (C) - WRIT
72338/2025(06.09.2025 ) 2" .. A B MALLICK [GENERAL R ANCH-4
CRLMC- Order Dtd. 2025-08-
72354/202506.09.2025 | =020 . |P.K.DASH GENERAL s
CRLMC- Order Dtd. 2025-09-
72355/202506.09.2025 | o200 . |P. K. DASH GENERAL o
WP (C) — S. R. Order Dtd. 2025-09- |WRIT
72358/202506.09.2025 |g 0200 | Tk GENERAL o1 R ANCH- 6
1 WRIT
WP (C) - Order Dtd. 2025-09- |BRANCH
72359/202506.09.2025 )2 .. INIRANJAN ROUT |GENERAL o1 (DTVISTON
BENCH-1)
1 ABLAPI,- SRIKANT KUMAR Order Dtd. 2025-09-
72360/202506.09.2025 [ o Do GENERAL 05 BATL-1
1 CRLMC- BISWARANJAN Order Dtd. 2025-08-
72361/202506.09.2025 |V 00 5 GENERAL 3
72397/2025(06.09.2025 |NE(C)~ J P KAR GENERAL
7038/2025
WP (C) - WRIT
72398/202506.09.2025 /o007 M DAS GENERAL R ANCH-4
[72399/2025(06.09.2025  [wp (C) - 'S K MOHARANA |GENERAL WRIT




15818/2025 BRANCH-7
WP (C) - WRIT
72400/2025/06.09.2025 1502/2025 |C R NAYAK GENERAL BRANCH-1
WRIT
WP (C) - BRANCH
72401/202506.09.2025 1o 7 P K SWAIN GENERAL i,
BENCH-3)
72404/2025(06.09.2025 |G~ J P KAR GENERAL
-09- 7038/2025
72407/2025(06.09.2025 |WEL{C)~ S SUNDARA GENERAL
6385/2025
WP (C) - WRIT
72408/2025106.09.2025 23901/2025 B K SWAIN GENERAL BRANCH-6
WP (C) - WRIT
72410/2025106.09.2025 22989/2025 B K SWAIN GENERAL BRANCH=6
WP (C) - WRIT
72411/2025106.09.2025 22320/2025 N MUKHI GENERAL BRANCH-4
72413/2025106.09.2025 WP (C) - S K PARIDA GENERAL
09 23713/2025
72441/2025(06.09.2025 |WELC)- S K PARIDA  |GENERAL
09 23753/2025
72445/2025(06.09.2025 |"E{C)~ M R PADHI GENERAL
-09. 20934/2025
BLAPL-
72462/2025(06.09.2025 | 2Scn IS SOREN GENERAL BATL-1
ABLAPL- Order Dtd. 2025-09-
72469/2025106.09.2025 9927/2025 BALARAM SINGH GENERAL 02
ABLAPL- Order Dtd. 2025-09-
72486/2025106.09.2025 135/2025 S S PATTANAIK |GENERAL 04 BATIL-2
WP (C) - Order Dtd. 2025-02-
72487/202506.09.2025 |0 07 ID.SWAIN GENERAL Bperition anmeniee,
WP (C) - Order Dtd. 2025-09-
72493/2025/06.09.2025 15239/2025 P. C. DAS GENERAL 09
' ABLAPIL- Order Dtd. 2025-08-
72545/2025106.09.2025 7297/2025 K C RATH GENERAL 12 BATL-1
' WP (C) - Order Dtd. 2025-09-
72549/2025106.09.2025 22657/2025 S CHOUDHURYI |GENERAL 04
BLAPL-
72566/2025(06.09.2025 | S SOREN GENERAL BAIL-2




BLAPL-

72567/2025(06.09.2025 | oo"0 o [P K JENA GENERAL
ABLAPIL-
72569/202506.09.2025 | S0 o0 o M MOHANTY GENERAL
ABLAPIL-
72570/2025(06.09.2025 | o)/~ . |S BARIK GENERAL
ABLAPIL-
72572/2025/06.09.2025 9866/2025 S BARIK GENERAL
ABLAPIL-
72573/2025/06.09.2025 143272025 K S SAHU GENERAL
ABLAPIL-
72575/202506.09.2025 |70 |L ACHARI GENERAL
72576/2025(06.09.2025 |ChE” Y DAS GENERAL
V7. 246/2025
CONTC-
72578/202506.09.2025 | ZS0Z-0 . |B K MOHARANA |GENERAL
CONTC-
72579/202506.09.2025 |/ 000 . |B K MOHARANA |GENERAL
.72581/2025 06.09.2025 |CONTC~ B K MOHARANA |GENERAL CONTEMPT
Y7 3854/2025
' TRP (C) -
72582/202506.09.2025 |/, |D SAMAL GENERAL
' CRLA-
72584/202506.09.2025 |20 o |S K SAHOO GENERAL
' CRLMC-
72585/2025(06.09.2025 |'Z0 7 |S K MOHARANA |GENERAL
72589/2025 (06.09.2025  |NAT H JENA GENERAL
Y2 3310/2024
BLAPL-
72590/202506.09.2025 | o000 R SAHU GENERAL
BLAPL-
72593/202506.09.2025 |00 |S SAHU GENERAL
' CRLMC- CRIMINAL
72594/2025(06.09.2025 |7 % S S PATTANAIK [GENERAL e
' BLAPL-
72596/2025(06.09.2025 |20 5 . |S SAHU GENERAL BATL-2
' BLAPL- .
72600/2025(06.09.2025 3078/2024 B. NAYAK GENERAL Misc.case
BLAPL- .
72601/2025/06.09.2025 B. NAYAK GENERAL PetitionAnnexure, BAIL-2
724/2025
ABLAPIL- ROHIT KUMAR Order Dtd. 2025-09-
72602/202506.09.2025 o000 oy GENERAL 05




72603/2025(06.09.2025 |20t o on PRASAD lganmRar Order brd. 2025707
72604/2025(06.09.2025  SoLATLT BT BOSH lgENERAL Order Drd. 2025-10-
72605/202506.09.2025 2???5;825 BIKRAM ROUT |GENERAL ggder btd. 2025-08- Igp 1
72606/2025(06.09.2025 |2 S0 |p. K. DASH  |GENERAL order brd. 20257097
72607/2025(06.09.2025 o0 070 |SARAT DASH  |GENERAL Order Drd. 2025-10-
72608/202506.09.2025 222335025 SARAT DASH  |GENERAL gzder Dtd. 2025-03-
72609/2025|06.09.2025 ?§g§535025 J. R. NAYAK |GENERAL gzder Dtd. 2025-09-
72610/2025(06.09.2025 ?géié;ZOZS J. R. NAYAK |GENERAL gider Ptd. 2025-09- giiECH_3
72611/2025/06.09.2025 §§§§;;2025 D. D. NAIK  |GENERAL order brd. 2025-11-
72612/2025(06.09.2025 322?52525 EéggiAKUMAR GENERAL (2)J8rder Dtd. 2025-07-
72613/2025/06.09.2025 2?%252625 B. K. BEHERA |GENERAL gzder btd. 2025-09-
72614/202506.09.2025 22?53;025 B. K. BEHERA |GENERAL ggder btd. 2025-09- |5u11 5
72615/2025(06.09.2025 10157 LORAIATH GENERAL Order brd. 2025-09-
72616/2025|06.09.2025 g?i}gé;5 DEonNSHE KOME | smnmRar prder brd 2025-09-
72619/2025(06.09.2025 ?2%@5;625 P PANIGRAHI |GENERAL 8§der ptd. 2025-04-

NIC



